BEFORE THE HON’ABLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE, CHENNAI

MEMORANDUM OF APPLICATION
(Under Section 18(11) Read with Section 14, of National Green Tribunal Act, 2010)

APPLICATION 167 OF 2021(S2)
BETWEEN
Edwin Wilson,
No.28, Partasarathy Street,
Purasaiwakkam
Chennai — 600 084
9884422695
taaurs@gmail.com Applicant

AND

1. The District Collector,
Office of the District Collector,
Vengikal, Tiruvannamalai District — 606 604
04175 - 233333 colltvm@nic.in
2. The Chief Engineer,
Public Works Department,
Water Resources Department,
State Ground and Surface Water Resource Data Centre,
Tharamani,Chennai-113.
044-22541526 cegwchennai@gmail.com
3. The Chairman
Tamilnadu Pollution Control Board,
No.76,MountSalai,
Guindy, Chennai — 600 032.
044-22353145

4. The District Environmental Engineer,
TamilnaduPollutionControl Board,
Tiruvannamalai district — 606 604
04175-233118

________ Respondents
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STATUS REPORT IN COMPLIANCE TO THE ORDER OF THE HON’BLE

NATIONAL GREEN TRIBUNAL, SOUTHERN ZONE, CHENNAI DATED

09.08.2021 IN APPLICATION 167 OF 2021(SZ)

(ON BEHALF OF THE 2" RESPONDENT)

1. INTRODUCTION & BACKGROUND:

The Hon’ble National Green Tribunal, Southern Zone, Chennai issued an order
vide dated 09.08.2021 in the matter of petition filed by Edwin Wilson, Chennai,
Original Application No.167/2021 (SZ) regarding the operation of Rice Mills in Arani

Taluk and surrounding areas of Thiruvannamalai District without obtaining the

necessary No Objection Certificate from the concerned authorities, that is from 2™

respondent, the Chief Engineer, Water Resources Department (WRD), State Ground
& Surface Water Resources Data Center (SG&SWRDC), Tharamani, Chennai for

drawing ground water for their industrial purpose.

The applicant filed the petition for the following relief:

Restrain the operation of all the Rice Mills, operating without NOC from the
Chief Engineer, WRD, SG&SWRDC, Tharamani, Chennai.

Direct the Tamil Nadu Pollution Control Board (TNPCB), not to renew the
Consent applications without the necessary NOC from the Chief Engineer,
WRD, SG&SWRDC, Tharamani, Chennai.

Direct the TANGEDCO, to disconnect the electricity, to the Rice Mills
operating without NOC from the Chief Engineer, WRD, SG&SWRDC,
Tharamani, Chennai.

Direct the Respondent authorities 1 to 4 to assess the damages due to the
unregulated extraction of ground water and use to same to remediate the

area.

The Hon’ble National Green Tribunal, Southern Zone, Chennai has
passed interim order dated 09.08.2021 in Original Application No.
167/ 2021 inter alia as follows,
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“Para 12: Instead of appointing committee, we feel that it is sufficient to get
a report from the District Collector, Tiruvannamaiai District, the
Superintending Engineer, Public Works Department (PWD) and the Water
Resources Organisation (WRO) and the District Environmental Engineer,
Tamil Nadu Pollution Control Board (TNPCB), Arani Taluk, Tiruvannamalai
District to go into the allegations made in the application and submit a
factual as well as action taken report regarding the manner in which the

operation of Rice Mills are being regulated in that Taluk.

Para 13: They are also directed to mention in the report as to how
many Rice Mills are functioning in Arani Taluk and how many of them are
having ‘Consent to Operate’ if any required, and how many of them had
obtained ‘No Objection Certificate’ from the concerned authorities under
the notification or permission to draw ground water for their operational
purpose and if there is any violation,é committed by them, what is the

nature of action taken by the regulators.

Para 14: They are also directed to mention the report regarding the
status of the ground water level in that area, whether it is a safe zone, over

exploited, critical or other than critical and semi-critical area.

Para 15: The above officials are directed to submit the independent
report to this Tribunal on or before 14.09.2021.

Based on the orders of the Hon'ble National Green Tribunal, Southern
Zone, Chennai, in order to submit the factual and action taken report
before Hon'ble NGT, South Zone, Chennai, it is instructed to submit status
report, accordingly reports received and submitted to the National Green
Tribunal ,Chennai on 14.09.2001.

In continuation to that, The Hon’ble National Green Tribunal, Southern Zone,
Chennai has passed Interim order dated 06.10.2021 in Original Application No.
167/ 2021 in Para 6, “though it was mentioned in the report that some of the units
were functioning without obtaining ‘Consent to Operate’ and some of them had
applied for ‘Consent Operate’ and some of them have not renewed the same, what is
the nature of action taken by them has not been mentioned in the reports. The
District Collector as \;.fell as the WRO - Public works Department, Ground Water
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Circle has mentioned that there are certain violations regarding the drawl of ground
water. They have not mentioned the nature of action taken against the units which
have not obtained ‘No Objection Certificate’ (NOC) and also they have not
mentioned as to whether any compensation has been collected from those persons
for illegally drawing ground water. They have also not mentioned as to whether any
of the units were situated in over exploited area and whether any such permission for

commercial purpose in such area can be granted or not.”
2. FACTUAL AND ACTION TAKEN REPORT

As per G.O (Ms.) No.142, Public Works (R2) Department Dated: 23.07.2014, the
water based industries i.e, those industries which use water as raw material are
eligible for No Objection Certificates in the Safe and Semi-critical areas only, not in
Critical and Over Exploited categories. Since, the rice mills use water as one of the
raw material, it comes under the category of water based industries and hence the
Rice Mills should obtain NOC from the Chief Engineer, SG&SWRDC, Tharamani,

Chennai.

The Executive Engineer(EE), Ground water Division(GWD) ,Vellore, who is working
under the control of Superintending Engineer, Ground Water Circle ,Chennai and
District representative of 2nd Respondent has been instructed to take approprate
action against all the Rice Mills functioning in Arani Taluk, Tiruvannamalai District as

per the Government orders and High Court Judgments which are in force.

Qut of 137 Rice Mills, none of them have obtained NOC from the Chief Engineer,
Water Resources Department, SG&E&SWRDC, Tharamani, Chennai for drawal of
ground water for their industrial and domestic purpose who is the competent
awthvrily (v issuv Nv vhjwelivn cerlificats in the state of Tamil Nadu

No compensation fees has been collected so far from the owners of rice mills for
extracting groundwater since there is no such rules adopted so far by the 2nd

respondent.

The Executive Engineer, Ground water Division, Vellore has also submitted the list of
Rice Mills functioning in Over Exploited and Critical Categories which is enclosed as
Annexure -1
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Based on the District collector's instruction, the Executive Engineer, Groundwater
Division, Vellore has issued show cause notice (show cause notice 1 as Annexure-2)
to the Rice mills as per the Government Orders and Hon’ble Chennai High Court
order, and the same was served to the 137 Rice mills and asked them to submit their

explanation on extracting Ground water without valid ground water NOC.

In this connection, 131 Rice mills had replied to the Executive Engineer, Ground
Water division, Vellore, requesting for exemption from obtaining ground water NOC

and also stated various reasons unanimously in their reply.

Replies received from the Rice mills have not satisfied the existing Government
Orders and Hon’ble Chennai High Court order, hence the explanations cant ‘be
considered, hence 2™ show cause notices (show cause notice 2 is enclosed as
Annexure-3) has been issued to the 137 Rice Mills on 20.10.2021 to Submit
application for Ground Water NOC to be obtained from competent authority and also
clearly instructed in the notice “failing to produce Groundwater NOC from Competent
Authority within 15 days, borewell/open/ dug well used by the Rice Mills will be

sealed”.

Action will be initiated against the Rice Mills by sealing the Borewells /Open /Dug
wells used in their industrial premises by the District authorities if they fail to submit
their Groundwater NOC.

This issue has also been discussed at Government level. Remarks of the allied
departments such as Agricultural Department, Food Safety department and MSME
departments are also being obtained for taking further action on this.

Under the above circumstances, it is humbly prayed that this Hon’ble National Green
Tribunal may be pleased to pass such order as this National Green Tribunal may

deem fit and thus render justice.
fi\%f f {J}u {u.r \7‘{‘5’”
Superintending Englneer WRD,
Ground Water Circle,
Tharamani, Chennai — 600113.




ANNEXURE - |

Groundwater Categorisation of Arani Taluk
Over Exploited-72 No., Critical-1 No. and Semi Critical - 63 No.
Firka wise (Agarapalayam-17 No., Arani- 70 No., Kannamangalam-1No. Mullipattu- 3 No., Satyavijayanagaram-45 No.}

S.NO

NAME AND ADDRESS

Firka

Category

M/S. DINESH BABU MODERN RICE MILL,
NO.224/3A3 ETC.,

KALLERIPATTU VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

QOVEREXPLOITED

M/S. D.R MODERN RICE MILL, NO.93C,
RATTINAMANGALAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

M/8. DURAIKKANNAMMAL MODERN RICE MILL
NO.242/5C ETC.,

RATTINAMANGALAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

M/S. KAR RICE MILL
NO.124/1, IRUMBEDU VILLAGE, ARNI TALUK,

TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

M/S. MALINI RICE INDUSTRIES NO.224/7,
RATTINAMANGALAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

M/S. MOORTHY MODERN RICE MILL NO.219/4B,

KALLERIPATTU VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

M/S. R.K.G. MODERN RICE MILL NO.243/11 ETC.,

RATTINAMANGALAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT,

SATHYAVIJAYANAGARAM

SEMICRITICAL

M/S. RAJA RICE INDUSTRIES NO.18 ETC.,
ARNI TOWN & TALUK, TIRUVANNAMALA{
DISTRICT.

ARANI

OVEREXPLOITED

M/S. SHRI ANNAPOORNI MODERN RICE MILL
NO.242/4ETC.,

RATTINAMANGALAM VILLALGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.,

SATHYAVIJAYANAGARAM

SEMICRITICAL

10

M/S. SIRANJEEVI MODERN RICE MILL NO.2 |
ETC.,

VAZHAPANDAL VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

11

M/S. SRl DHANALAKSHMI MODERN RICE MILL
NO.253/1,

RATTINAMANGALAM VILLAGE, ARN] TALUK,
TIRUVANNAMALAI DISTRICT,

SATHYAVIJAYANAGARAM

SEMICRITICAL

12

M/S. SRI LAKSHMI SARASWATHI MODERN RICE
MILL NO.282/2A,

SEVOOR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

AGRAPALAYAM

SEMICRITICAL

13

M/S. SRI MURUGAN RICE MILL NO.64/15 ETC.,
IALN I HARIGAMEA L LY VILLAGE, ARNITALUK,

TIRUVANWNAMALAT DISTRIC 1.

ARANI

OVEREXPLOITED

14

M/S. SRI SELVA VINAYAGAR MODERN RICE MILL
NO.78/2A, SEVOOR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

AGRAPALAYAM

SEMICRITICAL

15

M/S. SUSIL MODERN RICE MILL NO.79/6B ETC.,
RATTINAMANGALAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

M/S. V.K.R PRAKASH MODERN RICE MILL, NO.
34/6 KALLERIPATTU ROAD,

ARNI TALUK, TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

ARANI

OVEREXPLOITED

M/S. SRI ANNAMALAIYAR MODERN RICE AGRO
TECH INDUSTRY,

NQ.252/ 1A, RATTINAMANGALAM VILLAGE, ARNI
TALUK, TIRUVANNAMALAI DISTRICT

SATHYAVIJAYANAGARAM

SEMICRITICAL

18

M/S. SRI LAKSHMI MODERN RICE MILL
NO.244/10B1, RATTINAMANGALAM VILLAGE,

ARNI TALUK, TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

7
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M/S. SRl SARAVANA MODERN RICE MILL
NO.282/1B, SEVOOR VILLAGE,

ARNI TALUK, TIRUVANNAMALAI DISTRICT.

AGRAPALAYAM

SEMICRITICAL

20

M/S. C.M.R. MODERN RICE MILL NO.37/7,
ARNI TOWN VILLAGE, ARNI TALUK,
TIRUVANNAMALAT DISTRICT.

ARANI

OVEREXPLCITED

21

M/S. PARAMESWARI MODERN RICE MILL
NO.49/1A ETC.,

CHITTHERI VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

22

M/S. SOMUJAMUNA MODERN RICE MILL
S.F.NO.219/44, 7, 8,

KALLERIPATTU VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

23

M/S. SRI AMMAN MODERN RICE MILL
NO.259/14,

S5.V.NAGARAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

24

M/S. SRI JAYALAKSHMI MODERN RICE MILL
NO.137/2 ETC,,

RATTINAMANGALAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAT DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

25

M/S. MVS MODERN RICE MILL NOQ.37/8 ETC.,
ARNI TOWN, ARNI TALUK,
TIRUVANNAMALAI DISTRICT

ARANI

OVEREXPLOITED

26

M/S. SHANMUGA KADAVUL RICE MILL NO.82/15
ETC.,

RATTINAMANGALAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVUAYANAGARAM

SEMICRITICAL

M/8. SRI KADARKARAT MURUGAN MODERN RICE
MILL S F.NO. 247/11, 247/14, 247/15,

SEVOOR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

AGRAPALAYAM

SEMICRITICAL

M/S. SRl RAJESWARI MODERN RICE MILL NO.
3776,

ARNI TOWN & VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT

ARANI

QOVEREXPLOITED

29

M/S. SRI LAKSHMI MODERN RICE MILL NO.54/5
ETC.,

TIIUNTHARIGAMPATTU VILLAGE, ARNI TALUK,

TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

30

M/S. SRI SARAVANA MODERN RICE MILL
NO.187/2A, 64,

VELAPPADI VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

31

M/S. AMBUJAMMAL MODERN RICE MILL
NGO.65/5B ETC,,

MAMANDUR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVUUAYANAGARAM

SEMICRITICAL

32

M/S. D.RAJA MODERN RICE MILL NO.13/1A2
v,

ARNI TOWN, ARMI TALUK,

TIRUVANNAMALAI DISTRICT.

ANANI

OVENQIPLOITED

33

M/S. JAYANTHI AMMAL HI-TECH RICE
INDUSTRIES NO.220/4,

KALLERIPATTU VILLAGE, ARANT TALUK,
TIRUVANNAMALAI DISTICT.

ARANI

OVEREXPLOITED

34

M/S. KUBENDRAN MODERN RICE MILL
NO.67/4B1,

PAIYUR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT,

ARANI

OVEREXPLOITED

35

M/S. L.P.M MODERN RICE MILL NO.41/3,
THUNTHARIGAMPATTU VILLAGE, ARNI TALUK,

TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLQITED

36

M/S. M.S. MODERN RICE MILL NO.306/5,
IRUMBEDU VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL
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37

M/8. SARADAMMAL MODERN RICE MILL
NQ.206/3C ETC.,

IRUMBEDU VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

38

M/8. SELVAMBAL MODERN RICE MILL NO.41/3,
THUNDIIAREEGUMPATTU VILLAGE, ARNI TALUK,

TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

39

M/S. SMS RICE MILL NO.300/2A ETC., VELAPADI
VILLAGE, ARNI TALUK,

TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

40

M/S. SRl GOPI RICE MILL NO.259/5A ETC,,
KANNAMANGALAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

KANNAMANGLAM

CRITICAL

41

M/S. SRI RENUGAMBAL MODERN RICE MILL
NO.1/278A,

THUNTHARIGAMPATTU VILLAGE, ARNI TALUK,

TIRUVANNAMALAI DISTRICT.

ARAN|

OVEREXPLOITED

42

M/S. SRl SAKTHI MODERN RICE MILL
S.F.NO.10/1A3,

ARNI TOWN, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARAN!

OVEREXPLOITED

43

M/S. SRI THIRUMALAI MODERN RICE MILL
NO.47/3A ETC,,

ARNI TOWN VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

44

M/S. DINESH BABU MODERN RICE MILL
NO.187/1(P) ETC.,

SEVOOR VILLAGE; ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

AGRAPALAYAM

SEMICRITICAL

45

M/S. RAVi MODERN RICE MILL NO,145/9 ETC.,

CHITTERI VILLAGE, ARANI TALUK,
TIRUVANNAMALAIL DISTRICT.

ARANI

OVEREXPLOITED

46

M/S. A.D.B. MODERN RICE MILL NG.243/10A
ETC., RATTINAMANGALAM VILLAGE, ARNI TALUK,

TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

47

M/S. A.V.M MALLESHWARI MODERN RICE MILL
NO.139/1,

PAIYUR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

48

M/S. AV.M. MODERN RICE MILL S.F.NO.139/ 14,

PAIYUR VILLAGE, ARANI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

49

M/S. ACR MODERN RICE MILL S.F.NO.224/3B3B,
KALLERIPATTU VILAGE,

ARNL TALUK, THRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

50

M/S. AMMAYEE AMMAL MODERN RICE MILL
NO.3/3 ETC.,

ARNI TOWN, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

51

M/S. BALAMURUGAN MODERN RICE MILL
5. F.NO.243/11B, 12B, 244/4A, 5B, 6
RATTINAMANGALAM VILLAGE,

ARNI TALUK, TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

52

M/S. BALASUNDARAM MODERN RICE MILL
S.F.NO.131/3B1,

IRUMBEDU VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

53

M/8. CKS MODERN RICE MILL NO.300/2 ETC.,
VELAPPADI VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

54

M/S. DHANALAKSHMI MODERN RICE MILL
NO.112/2,

ARNI TOWN, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED
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55

M/S. DHARMA PRAKASH MODERN RICE MILL
NO.14/8A, ETC.,

KALLERIPATTU VILLAGE, ARNI TALUK,
TIRUVANNAMALAT DISTRICT

ARANI

OVEREXPLOITED

56

M/S. G.M.P MODERN RICE MILL S F.NO.253/3A,

RATTINAMANGALAM VILLAGE, ARNI TALUK,
SATHYAVIJAYANAGARAM

TIRUVANNAMALAI DISTRICT.

SEMICRITICAL

57

M/S. GOPIKRISHNA MODERN RICE MILL,
NO.68/7A,

PATYUR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT

ARANI|

OVEREXPLOITED

58

M/S. INDRANI AMMAL MODERN RICE MILL
$.F.NO.150/2,

PAIYUR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

M/8. ISN MODERN RICE MILL NO.13/1A2 ETC.,

ARNI TOWN VILLAGE, ARNI TALUK, R

TIRUVANNAMALAI DISTRICT.

OVEREXPLOITED

(s8]

M/8. JAYANTHI MODERN RICE MILL NO.37/1(P)
ETC.,

ARNI TOWN, ARNI TALUK,

TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

61

M/S. K. PARAMESHWARI HI - TECH RICE
INDUSTIRES N(Q.314/10,

PALANKAMUR VILLAGE, IRUMBEDU POST,
ARNI TALUK, TIRUVANNAMALAI DISTRICT

SATHYAVIJAYANAGARAM

SEMICRITICAL

62

M/S. K.G.S. SAVATHIRI MODEN RICE MILL
NO.122/10A,

PAIYUR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

QVEREXPLOITED

63

M/S. KALAIGNAR MODERN RICE MILL NO.68/252
ETC.,

PAIYUR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT

ARANI

OVEREXPLOITED

64

M/S. KARUNA MODERN RICE MILL NO.67/4A,
PAIYUR VILLAGE, ARNI TALUK, ARAN|
TIRUVANNAMALAIL DISTRICT.

OVEREXPLOITED

M/S. LAKSHMI MODERN RICE MILL NO.118/1C
ETC.,

PAIYUR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

66

M/S. MANOHARA MODERN RICE MILL NO.37/1
ETC.,

ARNI TOWN & TALUK, TIRUVANNAMALAI
DISTRICT.

ARANI

OVEREXPLOITED

67

M/S. MENAKA MODERN RICE MILL, NO.67/4B2,

FAITUR VILLACGE, ARNI TALUK, Sl

TIRUVANNAMALAI DISTRICT

OVEREXPLOITED

68

M/S. MULLAIKODI MODERN RICE MILL NO.14/3
ETC.,

VELAPPADI VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLCITED

69

M/S. MURALI MODERN RICE MILL S.F.NO.198/1,

KALLERIPATTU VILLAGE, ARNI TALUK, AT

TIRUVANNAMALAI DISTRICT.

OVEREXPLOITED

70

M/8. NAGARAJA MODERN RICE MILL
5.F.NO.252/2,

RATTINAMANGALAM VILLAGE, ARNI TALUK, Sl

TIRUVANNAMALAI DISTRICT.

SEMICRITICAL
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71

M/S. NATHAN MODERN RICE MILL NO.37/4,
ARANI TOWN, ARANI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

72

73

M/S. P.N.M.N RICE INDUSTRIES NO.145/7B ETC.,
RATTINAMANAGALAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

M/S. PRAKASH MODERN RICE MILL NO.64/5
ETC., THUNTHARIGAMPATTU VILLAGE, ARNI
TALUK,

TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

ARANI

OVEREXPLOITED

74

M/S. PRIYA MODERN RICE MILL NO.43/6,
RATTINAMANGALAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

75

M/S. R.K. MODERN RICE MILL S.F.NO.29/1,
ARNI TOWN, ARNI TALUK,
TIRUVANNAMALAI DISTRICT

ARANI

OVEREXPLOITED

76

M/S. RANI MODERN RICE MILL NO.68/2B1 ETC.,

PAIYUR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

77

M/3. 3.V.N. MODERN RICE MILL NO.100/7 ETC.,
RATTINAMANGALAM VILLAGE, ARNI TALUK,

TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

78

M/S. SATHIYA MODERN RICE MILL S.F.NO.22/64A,

SEVOOR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

AGRAPALAYAM

SEMICRITICAL

79

M/S. SELVAKUMARI ANANDAN MODERN RICE
MILL 8.F.NO.80/1B ETC.,

RATTINAMANGALAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

80

M/S. SRI AMBAL MODERN RICE MILL NQ.125/2A,
PAIYUR VILLAGE,

ARNI & TALUK, TIRUVANNAMALAI DISTRICT

ARANI

OVEREXPLOITED

81

M/S. SRI ANANTHI MODERN RICE MILL
NO.244 /4B ETC.,

RATTINAMANGALAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

82

M/S3. SRI ANGALA PARAMESWARI RICE MILL
NO.61/16,

MAMANDUR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVIIAYANAGARAM

SEMICRITICAL

83

M/S. S8RT APPAVU MODERN RICE MILL NO.132/8
ETC.,

SEVOOR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

AGRAPALAYAM

SEMICRITICAL

84

M/S. SRl ARUNA MODERN RICE MILL NO.34/1,

VANDAVAST ROAD, VRTAPATT VITT AR, ARNI
TALUEK,

TIRUVANNAMALAI DISTRICT

ARAMI

OMCRCYPENITIN

85

M/S, SRI BALAJI MODERN RICE MILL NO.30A/4,

KALLERIPATTU VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

86

M/S. SRI BUVANESWARI MODERN RICE MILL
NO.237/3A ETC,,

SEVOOR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

AGRAPALAYAM

SEMICRITICAL

87

M/S. SRI LAKSHMI NARAYANA MODERN RICE
MILL NOG.187/4A ETC.,

KALLERIPATTU VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

88

M/S. SRI MAGESHWART MODERN RICE MILL
N0.533/7 ETC.,

ARIYAPADI ROAD, KUNNATHUR VILLAGE, ARNI
TALUK, TIRUVANNAMALAI DISTRICT.

4 Supe
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39

M/S. SRI MAHAVEER MODERN RICE MILL
NO.256/3B,

RATTINAMANGALAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

80

M/S. SRI PADMANABA MODERN RICE MILL
NO.136/2 ETC.,

RATTINAMANGALAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

g1

M/8. SRl PRAKASH MODERN RICE MILL
NO.316/12B,

IRUMBEDU VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT,

SATHYAVIJAYANAGARAM

SEMICRITICAL

g2

M/S. SRl SARASWATHI KANNIAH NAIDU MODBERN
RICE MILL.

NO.219/2A8 ETC., KALLERIPATTU VILLAGE, ARNI
TALUEK, TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

93

M/S. SRI SARASWATHI MODERN RICE MILL
S.F.NO.153/2B, 153/3B, 153/4,

PAIYUR VILLAGE, ARNI TALUR,
TIRUVANNAMALAI DISTRICT

ARANI

OVEREXPLOITED

94

M/S. SRI VENGATESWARA MODERN RICE MILL
S.F.NO.115/5E ETC.,

IRUMBEDU VILLAGE, ARNI TALUK,
TIRUVANNAMALAIL DISTRICT.

SATHYAVUJAYANAGARAM

SEMICRITICAL

95

M/S. SUBBIAH MODERN RICE MILL 5.F.NO.34/4,

VELAPPADI VILLAGE, ARNI TALUK,
TIRUCVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

96

M/S. THILAGAVATHI AMMAL MODERN RICE MILL
NO.274 /4 ETC.,

SEVOOR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

AGRAPALAYAM

SEMICRITICAL

97

M/S. THIRUCHANDUR MURUGAN MODERN RICE
MILL NO.67/4B2,

PAIYUR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

98

M/S. VIMALA MODERN RICE MILLNO.E, BLOCK
NO.19, SHAFIULLAH STREET,

ARN] TOWN & TALUK, TIRUVANNAMALAI
DISTRICT

ARANI

OVEREXPLOITED

99

M/S. Y.H.K. MODERN RICE MILL NO.252/3,

RATTINAMANGALAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVIIAYANAGARAM

SEMICRITICAL

100

M/8. SREE MYTHILI AMMAL MODERN RICE MILL
NO.219/2A1,

VELAPADI VILLAGE & POST, KALLERIPATTU,
ARNI TALUK, TIRUVANNAMALAI DISTRICT

ARAN|

OVEREXPLOITED

101

M/S. ABIRAMI AGRO FOODS NO.224/3B2,
KALLERIPATTII VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT

ARANI

OVEREXPLOITED

102

M/S. CMR MODERN RICE MILL NO.37/7,
ARNI TOWN VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARAN|

OVEREXPLOITED

103

M/S. TIRUCHANDLR MURUGAN HI TECH MILL
NO.65/1,

RATTINAMANGALAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAL DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

( T)}{/U/{/L% ;TJT@A
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104]M/S. A K.R MODERN RICE MILL 5.F.NO.245/1
ETC., RATTINAMANGALAM VILLAGE, ARNI TALUK,

TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

105|M/S. SRT LAKSHMI MODERN RICE MILL
NO.3/473,

ARCOT ROAD, IRUMBEDU, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVIIAYANAGARAM

SEMICRITICAL

106|M/S. J.J HIGH TECH RICE MILL NO. 87/2,
RATTINAMANGALAM VILLACE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT

SATHYAVIJAYANAGARAM

SEMICRITICAL

107|M/S. K.A.R. SONS MODERN RICE MILL NQ.47
ETC.,

VELAPPADI VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT,

/Al

ARANI

OVEREXPLOITED

108[M/S5. K.V.P MODERN RICE MILL NO.187/1
ETC.,8EVOOR VILLAGE, ARNI TALUK,

TIRUVANNAMALAI DISTRICT

AGRAPALAYAM

SEMICRITICAL

109)M /S, KANTIIAMMAL PADMANARA MODERN RICE

MILL NO.53/1 ETC.,
IRUMBEDU VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

110§M/S. R.G MODERN RICE MILL NO.6/3A,
VELAPADI VILLAGE,

ARNI TALUK, TTIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

11

—

M/S. SIVAKANTHAN MODERN RICE MILL NO.
347124,

ARNI PLAYAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT

ARAN]|

OVEREXPLOITED

112|M/S. SRI MNR RICE MILL NO.232/4A ETC.,
SEVOOR VILLAGE,

ARNI TALUK, TIRUVANNAMALAI DISTRICT.

AGRAPALAYAM

SEMICRITICAL

113|M/5. V.P.R MODERN RICE MILL NO.291/2AETC.,

SEVOOR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT

AGRAPALAYAM

SEMICRITICAL

114|M/S. MURUGAN MODERN RICE MILL. NO.187/7A,

TIRUVANNAMALAI DISTRICT

VELAPADI VILLAGE, KALLERTPATTU, ARNI TALUK,

ARANI

OVEREXPLOITED

115|M/S. K.R. MODERN RICE MILL S.F.NO.224/5
ETCH,

SEVOOR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

AGRAPALAYAM

SEMICRITICAL

116|M/S. SHANTHI MODERN RICE MILL NO.3/3B
ETC.,

PATYUR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

ARANI

OVEREXPLOITED

117|M/S. SRI RANGANATHA MODERN RICE MILL,
NO.132/1 & 132/2,

RATTINAMANGALAM VILLAGE. ARANT TALUK.
TIRUVANNAMALAI DISTRICT.

BATHYAVIJAYANACARAM

OEMICRITICAL

118{M/S. SRI BHUNVANESWAR] MODERN RICE MILL

NO.43/1A,

TIRUVANNAMALAI DISTRICT.

THUNTHARICAMPATTU VILLAGE, ARNI TALUK,

ARANI

OVEREXPLOITED

119iM/8. M.A.C. MODERN RICE MILL NO.354/ 1A,

PALANGAMOUR VILLAGE, ARNI TALUK,
TIRUVANNAMALAT DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

1201M /8. SAMPOORNAMMAL MODERN RICE MILL

NO.306/7B,
IRUMBEDU VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

SATHYAVIJAYANAGARAM

SEMICRITICAL

s
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121

M/S. DURAIMURUGAN RICE MILL NO.178/2A
ETC.,

PULAVANBADI VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

MULLIPATTU

OVEREXPLOITED

122

M/S. KADAVUL RICE MILL NO.280/2B,
SEVOOR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

AGRAPALAYAM

SEMICRITICAL

123

M/S. PONRANGAMMAL MODERN RICE MILL
NO.287/7 ETC.,

SEVOOR VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT.

AGRAPALAYAM

SEMICRITICAL

124

M/S. MAGESH BABU RICE MILL NO.287/7 ETC.,

SEVOOR VILLAGE, ARNI TALUK,
TIRUVANNAMALAT DISTRICT.

AGRAPALAYAM

SEMICRITICAL

125

M/S. A K.V.N.M MODERN RICE MILL 5.F.NO.39/1,

ARNIPALAYAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAL DISTRICT.

ARANI

OVEREXPLOITED

126

M/S. ARUMUGASAMY HI TECH RICE MILL NO,
185/2B,

ARNI TO VANDAVASI ROAD, VELAPADI VILLAGE,

ARNI TALUK, TIRUVANNAMALAI DISTRICT.

ARANI

SEMICRITICAL

127

M/S. V K R VENKATESAN HI TECH RICE MILL
S.F.NO. 256/1B, 256/2A2, RATTINAMANGALAM
VILLAGE,

ARNI TALUK, TIRUVANNAMALAI DISTRICT

SATHYAVIJAYANAGARAM

SEMICRITICAL

128

M/S. KANTHIMATHI MODERN RICE MILL
NO.242/6B,

M.G.R ROAD, RATTINAMANGALAM VILLAGE, ARNI
TALUK, TIRUVANNAMALAI DISTRICT

SATHYAVIJAYANAGARAM

SEMICRITICAL

¢{M/S. TIIROWPATHI AMMAN MODERN RICE MILL,

NO. 52/2B,

AIM SCHOOL OPPSITE, MARUSUR ROAD,
VINNAMANGALAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT

ARANI

OVEREXPLOITED

130

M/S. VMD MODERN RICE MILL, NO.61,
VADUGASATHU VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT

ARANI

OVEREXPLOITED

13

—_

M/S. SAIBABA MODERN RICE MILL, NO. 52/ 1A-
52/3A, RATTINAMANGALAM,

ARN] TALUK, TTIRUVANNAMALAI DISTRICT

SATHYAVIJAYANAGARAM

SEMICRITICAL

132

M/S. KVS MODERN RICE MILL, NO. 258,

NADUKUFPPAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAT DISTRICT

MULLIPATTU

OVEREXPLOITED

133

M/S. MKS MODERN RICE MILL,
THIRUVAZINALLUR VILLAGE, ARNI TALLK,

TIRUVANNAMALAI DISTRICT

SATHYAVLIAVANAGARAM

SEMICRITICAT,

134

M/S. SRI SAAI MODERN RICE MILL, NO,118
ARTINAGIRT RNAD, ARNT TOWN &, TALLIK,
TIRUVANNAMALAI DISTRICT

ARANI

OVEREXFLOITED

135

M/S. LAKSHMI PRIYA MODERN RICE MILL NO.
361/1A,

PALAYAM VILLAGE, ARNI TALUK,
TIRUVANNAMALAI DISTRICT

ARANI

OVEREXPLOITED

136

M/S. SHIVAJI HI TECH MODERN RICE MILL, NO.
533/6,10A,9A & 531/1A1,

ARIYAPADI VILLAGE, ARNI TALUE,
TIRUVANNAMALAI DISTRICT

AGRAPALAYAM

SEMICRITICAL

*‘QX}D/UJ
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Superintending Engineer
? WRO-P.W.D.
Ground Water Circlg, Chennai-600 113
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ANNEXDRE I

PUBLIC WORKS DEPARTMENT

From To

&r.V.Mohan, B.E., - 3 4
Executive Enginesr, PWD, bRl e YN )=
Grourd Water Division, VIR TN e
Vellore — 8.

Lr. No. 484M /F 555 (NOC)/ DDPC / VLR /2021 /Dt: _ 20.10.2021.

Sir,
Sub;- National Green tribunal ~South Zone Chennai order

06.10.21 in application No .187/2024(82)-Thiruvannamalai
District Collector insiruction ~Action taken-Exiracting Ground
Water Without NOGC- Serving Show cause Notice - Seeking

explanation ~ Further intimation - Regarding.

Ref.- 1. National Green tribuna! ,SouthZone Chennai order Dtd 06.40.2021 in
application No .167/2021({SZ)
2.National Green tribunal ,SouthZone, Chennai order Did 09.08.2021 in
application No .187/2021(82)
3. G.O (Ms) No 142 R{2) PWD Dtd .23.07.2014
4.Honb'le High Court of Madras order dated 3.10.2018 in WF No
28535 of 2014
5.Show cause Notice issued from this Office Lr No.
/FEEE(NCCYDDPCNVLRIZ021/DMd 1240972021
6.your reply Did ;
K REd
Honorable National Green tribunal in their orders cited in the
reference 182, insfructed to submit the action taken report against the
Rive Mills functioning without NOC for Ground water exiraction in Arani
Taluk and town,Tiruvannamalai District,
in continuation of the above subject it is came to know that your
rice mill is extracting ground water and using it for industrial ang
domestic purpose without valid NOC from the competent Authority ie
Chief Engineer WRD-PWD., SG & SWRDC., Tharamani, Chennai-113, which comes
under violation as per Government order cited in the reference 3. Show cause notice

\\0\""“)\

Supenntendmw Eng,meef
w

RO-P. wW.D. "
Ground water Circle, Chennal- 600 11
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have been issued to your firm vide reference cited 5 for seeking clarification on iliegal
tapping of groundwater. We are not recelved reply from you till date.

Hoenorable High court in it's order cited in the reference 4, direcied to form District
Level Monitoring Committee under the chalrmanship of concerned District Collectors of
respective districts for taking action against the illegaily operating units/industries those
are not having valid NOC/licence for ground water extraction in the state of Tamil Nadu.

You are instructed o submit your NOC for Ground water exiraction 1o this office
within 15 days. Falling to produce NOC, as per the Covernment order and high court
order cited in the references, your rice mill's groundwater exiraction poini(
Borewell/open well) will be sealed by the concerned authorities,

Executive Enﬁr PWD,,

Ground Water Divigion,
Vellore - §
Copy submitted fo
1.The District Collector,
Tiruvannamilai

2.The Chief Engineer, SGE&SWRDC,

PWD, WRD, Taramani, Chennai~ 113

3.The Buperintending Engineer,

Groundwater Circle, PWD, Taramani, Chennai -113

Copy o

4. The District Erwironmental Engineer,
TNPCR, Tiruvannamaiai

5.The Assisiant Director,
Groundwater subdivision, .

PWD, Vellore - 6

6.The Assistant Geologist,
Groundwater Seation,

PWD, Tiruvannamalai

Wm

Superintending En gineer
WRO-P.W. D. -
Ground Water Circle, Chennai- .







